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VP'IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,
» M,A,N0,768 of 1995 in 0,A.427 ef 1994,

Between | Dated: 8,9.1995,

1. The Unien ef India raep, by the General Manager, South Central Rly,
rail Nilayam,Secunderabadﬁ e

2¢ The Divisienal Railway Manager (BG), Secunderabsd Divisien , seuth
Central Railway/Sanchalan Bhavan, Secunderabad, — )

3a The Senier Divisienal Mechanical Engineer, sSeuth Central Railway, Sec-
underabad Divisien, Sanchalan Bhavan, Secunderabad, —

s Petitieners/pPespendents *
And -
le %x R.Kanakaiah ces Respendent/Applicant
2, S.V;Narayan Rae, sen Respendent/kespondeﬁt
~ . . n /'
Ceunsel fer the Applicants ,/s Sri. N.VsRamana, Addl. CGSC,

Ceunsel for the Respendents s Sri, P.Naveen Rae

CORAM3
Hen'ble Mr, ReRangarajan, Administrative Member

The Hen'ble Tribunal made the fellewing erder:-

Thiw M.A. is filed by the respendents in thiwfo,A. fer
extentien of time for implementing the juégement in that 0a Ffrem
5:5.,95 te 5,9,95, '

_—

MA is allewd as prayed fer, Ne cests,

@Ti A2
Deputy Registrar(Judl,)

Cepy te:- . '
1, The General Marager, seuth Central Railway, Unien ef Iandia, Railnilayam,
Secunderabad,

2, The Divisienal Railway Mahager(EG) Secunderabad Divigsien, gggth central !
Railway/sSanchalan Bhavan, Secunderabad, ;

3, The Senier Divisienal Mechanical Engineer, Seuth Central Railway,
Secunderabad Divisien, Sanchalan Bhavan, Secunderabad, —

4e One cepy te sri, N.ViRamana, Addl, CGSC, CAT, Hyd.
5+ One cepy te Sri, P.Naveen Rae, Advecate, CAT, Hyé. —

6. One spare Ccepy.
‘ 2

Rsm/- ' . .




